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1. Indian Defence Estates Service
Technical Staff Association
C/o Defence Estates Office
Delhi Circle
Delhi Cantt-110010 .

2. Shri A.K.Gandhi
S/o Shri Khushi Ram Gandhi
C/o D.G.D.E., Uest Blcck-iy
R.K.Puram, Neu Delhi-110066

3. Shri S.P.Oha
S/o late Shri Hari Prakash Oha
Aged 52 years
Office of the D.G.D.E
Uest Block ly, R.K.Puram
Nbu Delhi-110066.

4.

5.

D.D.Khurana
S/o late Khushi Ram Khuracia
Aged 52 years
Office of the Defence Estates Office
Delhi Circle
Delhi Cantt-110010

Shri Mohan Singh
S/o late Shri Inder Singh
Aged 49 years
Office of the D.G.D.E
Uest Block ly, R.K.Puram
Neu Delhi-I10066. ..... Applicgnts

(BY AOyOCATES SHRI K.B.S.RAOAN)
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The Union of India
through the Secretary
Ministry of Defence
South Block
Neu Delhi,

The Director General
Defence Estates
uest Block-iy, R.K.Puram
Neu 0elhi-11006S.

All India Defence Estates Employees
Association C/o Director, Defence Estates
Northern Command, P.C.Satuari,
Jaramu Cant.t-180003,

All India Cantonments Funds Employees
Fedfc^ration,
738, Sector 15, Faridabad-1210 07.
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ORDER

3U ST 1_C E_ K . Fi. AG ARU AL « CH AIRPI AM S

By this applicaticnj the Indian Defance

Estates Service Technical Staff Association and some of

its members claim equal status uith Cantonment Board

Employees and seek a direction to permit the Technical

Staff of the Defence Estates Organisation for appearing

in the departmental examination meant for appointment

of Cantonment Executive Officer Group 'B* in relaxation

or modification of the recruitment rules in that regard,

2« It ijgs not disputed that the Technical

Staff of the Defence Estates Organisation have a separate

stream^ uith a number of posts in A.D. E. 0 category for

promotion to Group . The Cantonment Board Employees

belong to a different stream. The applicants^ therefore^

cannot claim squation with Cantonment Board Employees

and seek a direction for permittiogtthem to appear in

the departmental examination meant for appointmBnt of

Cani/Ccjment Executive Officers only because the members

of the Technical Staff of Defence Estates Organisation
hot

also draw, similar basic pay of/less than Rs,1400/"- per

month or possess similar educational or experience

qualification. Ue also have no jurisdiction to direct

amendment or relaxation in tii e recruitment rules, Accordinglyj
ue are of the vieu that this application is misconceived

and deserves to be summarily dismissed, Accoi'dingiyj it

is hereby summarily dismisssd,

( Kefn.AGARUAL)
Chairman

( S.R.ADIGE)
Member(a)
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